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IDiLICATIO0 

Deth: Technologicat 

ileniFICATKANS 

Deli. the 20thNoveraber, 2009 

No. F. l,:iTU/53RGIN0airlof;ificagioirt/t114( )/2009/ 

exercise of the powers conferred by sub-

sec;.ion (2.) of Section 32 of the Delhi Technological 
t...fniversity Act, 2009 (Delhi Act f.) of 2009), the Vice,-

Chancellot-  of the Delhi Technological University, with the 

approval of the Lt. Governor of the National Capital Territory 
of Delhi, hereby makes the following ordinance relating to 
Admission to Courses of Study. Conduct and Evaluatior: 

ocEx.ant 'mations for Under Graduate Pi-pp-arils '—eading 

Sachelor of Technology Degree. 
Skriart title and corrinteneetriew:.--(a) This 

Ordinance may be called the Delhi Tech.nologicai 

JverSIt' It irst) Ordinance, 2009. 

They shall come into force on the date of iheir 

publication in the Official Gazette. 

2. Deficaltiorts.---41) In these Ovciin4r1,:t;S,. unless  

the context otherwise 7equires,-- 

(a; "Academic Programme" includes a programme 
of courses or any other component leading to 
a Bachelot's degree or a Master's degree. 

"Academic year" means a period of neady 

twelve months devoted to completion of 
requirements specified in the sc,herne of 

learning and tne related examina(ions. 

p;) 	curse" means a component cii the academir 
otogrant, carrying a distinctive code numbe -

and specific credits assigned to h. 

-End-terra examination-  Trtt?ItS e.arnitAtion 

conducted at the end of the semoste. 

t,t7 	-Examiners' means perSOriS WhC,  are the 

teachers of Untversit or outs.ide teachers ot.  

any other academic ,institution or unft,ersity 

4,pointed to conduct e7t.arnination of any 

1110 prograin of the University 
. 0.-rotp 

• 1.2;:t" 	 • 

s'aidarcis of e-,tatiiinatioth 

eTs.airlination' itit:.;ans ,•t:taraination 

COliCiU.C.ZeC1 during tliQ 

"pr sett;r  means S person. eltrier V. teat-het 

of me LiOlversity or outside teacher 

cttliet academic institution or ,...litIversits;  

has been assigned is set a 

TneartS 
the StLC1. 01 05 	St5 CO 

f:rogram co,-  the ItS 

r!IFT9c1 	 i75-1,W) 	 11'-eTs7 

1T,32.1-7-7) •  t1 

( 2) tkiV-ff ,7;1 	1-f.-:-; 	 pti 

	

-.,051.171.-  ¶a 	ft 

titz. 	 
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institutions 	
isrf the acadocoic ricograrri 

tc.? which hi5 ordhlarice is applicabli. 
	 :•ri•ctiryttits 

iYleans Scrutiny Coanruittee' rnearis 	 I) The Boarl (-Yr 	
department 

Committee for scrutinizing the ott.tsf cnfar,- 
	

S'rr_4 11 consist cf the i7(..ir:oiAing ?flearis, at,d fa ?,,-o.comirtendirig. purnshment, 	
namely H— 

ans in  
(2) 	•31 (IS 

and expressions used hot not defined ir 
this Ordinance and defined in the Act and statutes, she 

have the meanings respectively a assigned to theln in the 
irit. arid ',:7i,tat_ttte5. 

tar- 	
candidate 

set!lcing admission to tiac..hielor, of Technology (P. Tech.',' 
;nit:I-ties shall sarisi;:i the following conclitionis, 

a\ 	-t7fthicar:onag 

passing anyone or the fbliowing 	iorzi 
and securing at least sixty per ccni marks in 
ih 	

of ph 	
chernistn• 3n?.,5 

inarhematicit subjects, shailbe chizikiitt fa ;- actin iion tc,  thiti first Sentest-,:,. of Bachelor ol T.a.,•
,:hitolvgy Course i'rteft hi: hos seetrrod 

minimum passing maitiilsa f;iach tube 
separateiy.17,ar)ekii. 

en 
Se10,:)1 S.7e.rtific,rite ,i7Aartitriatit;ri 

conducted by the Central bard 

SecondatN• Education. INciw 

tteirtincitto 
a' June, 	the Council rc.T 
Sc.hool Cortiftcate 	arintrat?on, 

Dachelor 	
,..„- 

BacheloF 

:axainntation of a recognized L,terit.-:, 
nith coiniainution 	physi,;:s. 
and inathe,inatics Yttith 
gate' 	per cent 

int• other 

 

flaunt' s'  
equivalen t  f,N 

totted of ":.,iecorid•lrri., 	 ty, ik r; 
!iniversitk. 

candid;',111.,  must 	
;)a',•;.? 

passed ;::::aglish lanQuaae 	stthi ct  ott 
study at thascriiOr S.Alc,01 crtific.-o.r.? 
e.xamination 

t:t•ri 	
A candidate satisliiting, the 

iigih ,
:•.n•iciitiortti shall he adroinedio the priayriar:-; 
tttudies 	

the bas is art criterm as laid rico-. n 
the .Acacteroic 	

nitn. 

:...:- ---- 
.....,......,........ 

-,::,(:!11.:-;Stf:',i- :-;:,,,"3(•.-;r:,:' i •
Ot'aP,S, i:t prOgratil 'Aiheli';!,r, r?;ach 

 ac uden,••:• -yea ., is apporooneci into i'wo 	
:.,/, ti•ie 	..:::;, :.-- ari, tent=arise".iit-:a.,i 

semesters . 	 conduct?.:iicl by the 
'i7C:-- T1'siiy ''T 

0(:' 	̀:-.',iliclent' 
rneart.s a person admitted to i'n,r,i 	 Univers'ity. 	, 

a,s_ienc,, recoguit;t-;:1 and apprd 
f.:paactmen-, C.s' '.'.,.e...i) 0;') 1 S o I ;:f,jouy of rti!??,; 
tfitiversity uric,  lit.- ritaintatnei, o? i,onstitu,,,, 	

i'.2.) After the first Semester .tt-i,...e shall b..„,„ i:o, 
adinission to any sernc,Fter of ihe t,..

..curfics. 

she 	
school nr sttictli 

•-•?:.71-i a irmai 

	

Prolessc:,rs 	roe ci,::'.taail.try.;n1 or sr.:lion', studies 

q; Iwo ssoo Late 	 or 
Pi•ofes..z,:,;rs of the dep;arrrm or srhotti o 
5uJ(tC5 5, rOTation 

'-'44erriber; 

'Cho tern ofthe rnernbtars of the 1oard of 
otnetr: trian the p,l- pfes - "i's Shan 

rhi,‘ 

 

Boat:: of Studies 	in. addition to 
['unctions pre:Ctibea rae.rformi thnft foiiewni.t functions 

pr01:,are Cue s,afterne of learning and schelne,s? 
exaininatiori ft.),  each erogrtnti-rte• and 

'i'ectoratnendations 
 

he' updating the syliaf:?i 
(.70;11Cit • 

rrocess 
registratIon; 

of 
tater!aretai. ion :a( tta 	 anci 

	

recomfm,tio,iaiirrars 	ttii! 
io hose di2C 'S 	Si":1! 

-;eaester 	toe f-!•orai 	h: 	n the apprel al or.ine 

rciaxaticin 

	

in a tiubs?2lairaiii sent 	tiasc: the eondiii,Z,r, 
such  

sad l',71C':161;13 

he 

shalt con3int of r.n• 

- 

IC 	h a' Controller of es:at-trim, 	 

cc i-Aarotnatici 

zaidehries ?or inamionancen thic  
:1.311 cc 

iiicad 



I,  

••• 

tai 	re,.tew anti iitoderition of 	esainination 

(b; 	eomideration of the representation oi the 
students m relation to their examination result, 

tc) 	ccmsideration of the unfair means practices 
and decisions thereof for recommendation of 
the penalty, if any. 

Classification of Courses,----- I) Under each B. 
Tech. Degree program certain subjects are offered which 
Indy be classified as Theory or Practical or Drawing or 
Design or Minot Frbject or Major Project or Practical 
Training. Further classification is based on the relationship 
of the subject.; with the degree program admired to. namely 
Humanities and Social Science or Basic Sciences or Allied 
engineering or Departmental, Inter-departmental course,;, 
core or deparrmenta; elective, open electives and self-study. 

in addition so me abus the Board of Sind ies 
the concerned Deparnment vaa.- classify any subject as a 
compulsory one or as one of the pre-requisite for another 
subjce 

Duration and Span of the Programme.--ti ) the 
duration of the B. Tee! course shall not be less than eight 
semesters and the maximum span of the course shall be 
se,en years. 

t2) 	‘,.i.u.clerit who has earned not mare than fifteen 
i:reelits at the end of the first semester shall be given a 
warninc,i for his poor performance. Further tine fails to earn 
at least twenty-five credits at the end of the second 
.sJmester, his registratin n shall be cancelled from the course 
and the Univil•siTy. 

a student has not earned a minimum iii 
one hundred credits at the end of eighth semester, his 
adiri ission to the course and the university shall stand 
cancelled. The admission shall also stand cancelled at inc 
end of seventh year from the registration in the course 

a. Registration of Courses of Stucl:ty.-----( ) A studet a  

who joins the first semester will be automatically deemed 
to have registered for the subjects which art listed under 
the first Semester of the scheme of learning. Fvery student 
shall be required to r'eg'ister for the subjects in the second 
and subsequent semesters. 

{2 .) rhe pl ocess of registration shall start just before 
scficse:i. 	 r•.1 

regisiration or subject or subjects a e..n•her 
.c..Yentesteri". $) in Nvhich he desires to appear, if otherwise 
eligible. Such s student may he allowed to appear 	in tji, 
end seme.ster examination and his marks of mid terms 
;:ictivities will reniain unaltered. Since, attendance is 
eciiiipulsory. a student will he permitted to resister for 
course or c. ourses 	he can attend. Thv 
theory subjects permitted for registration shall not be more 
than 	The total contact hours should not ordinai* 
km:ceed thirty-tw ,-.,  hours per week. 

	

,::tides to or; Cledii tor ant subject 	cou: se 
student Its to earn a minimum of forty tier cent marks in  

the internal assessment and end semester esamsi;riatmou 
taken together. 

d. student does ilot qualify:, he can re-appear lyi 

the end semester examination next year. The student has 
to do appropriate registration for reappearing in the 
examinations. 

(5) in case., the course content or syjlabus of the 
subject is revised, a disqualified student or student seeking 
improvement in that subject may to appear in the revised 
course content only. in case a particular subject i. 

discontinued, the department can specify another 
equivalent subject in lieu of the discontinued subject, ni 
which the disqualified student has to appear in both the 
mid semester and end semester examinations. 

AUelodatace Requirements.---( l .1 A student. has 
1:0 poi in a minimum of seventy-five,  per cent attendance 
s3parately in each subject for which he has been registered: 

Provided that the Dean. authorized by the Vice-
C hancellor for this purpose, may relax the minimum 
imendance up to ten per cent for reasons to be recorded as 
writing : 

Provided further that, under exceptional 
circumstances, the Vice-Chancellor may further relax die 
minimum attendance up to five percent: 

Provided furthermore that under no circumstahces. 
a student who has an aggregate attendance of less than 
sixty per cent in a semester-  shall be allowed to appear m 
the semester end eN(amination. 

1,2) The relaxation provided in first proviso under 
'Cause (1) may be considered by she 'Nall on production 
ciJ: documents showing that toe student was.-- 

busy in authoriLed aetiiBes; 

(b) suffering fiorn any disease .  

iotc7— 	A student should submit the documents to 
the above effect with in seven days of 
resuming the studies. Documents submitted 
thereafter t'iil not be considered. 

tii) No relaxation in attendance beyond clause 
shall be allowed in „my case. 

(nil 	The registration of a student shall stand 
cancelled if 'ne does not fulfill the attendance 

sv/ tale considering the re iava.,.loci tit Use_ 

attendance, the authorized Dean shah display 
on notice board, die names of all such 
students who are not e 	bit to appear lit the 
semester end examination cif the subjects due 
t.,'y shortage of attendance at least, five 
calendar days before -Me start ..);` the end 
semester examination and simultaneously 
intimate the same i.o cIte 	onti- oller 
Fxan inarion. 

vase 	stucient 	in an\ 
aininatit n. lit default. who 	lac should 



..„.. 

hcei 	.;),.A by 	Ijoit or; :. in the 

said o 	nhi the it:stilt. tti' 

examination Shut not he considered lf. the 

iniA'ernity and the. same shall he treated as 

null and void 

face 	010 of 7,P,egikfratlireit 

lit,it:ersiry 
 

ma 	aie1 the registration of a student in all 

rhe' subjects in a gine» semester if he.. • 

(at 	tails to clear Ate dues io the tiniversity or 

-,11:::::11111[Iler0.s awaro1:::.,S, to him e,',Adintg to the 

t.:ancellation of regisfintion in the course in the 

ister'expuliiiion from the rolls (0 due  

iThis isis, 

the 	 be210e6 	 tne 
an.;nay -,-eithholci uSC reSa of any student 

f2e.t.s.-----The Registrar. --,Anth, 
:Irons-AA al of V ice-Cha»cellot, hYl notify the lees 

qudents for A.ariniv, examinations. A student -,vho has 

i:Aaid the prescribed fees before the start or the 

vxamination shad rot he eligible to appear ifi the' 

Aarninations. The. Vice-ThaAcellor, hOwe'sier, m ex cepnonai 

eases of genuine haTdShip may g.-ant permission to 'i 

student etuietits to tppear in the examination wahcan. 

do payment of the cx.amination fee. 

;2. i"..v&nation and 	 'Fbe Board t:AY 

canes of the concerneci department or school of studi 

the requnements for iht-: demise in following 
narncly: 

avid 

B fech 	Engftk.cripg); 

1crh (Aairintot-tilc Enginet in t; t: 

A. 	Tch 

flAtt Board to,C",-::aldics 

-n,- hich shall come into operai ion on the appro., 

Council. 

se,.,.. Avill 	 iito.edrx.] 
COt.i;e and 	in c ross 

(hat50 inc 

"sr tCPC 

IC' 

:irk! 

arid 

I.":oat-,..1 ,,•,t,.";ia.-,t;ies snail r ,..:carni -fnri. 
sei:teAs and exeunt- cut- 	tfic  

if. - .iC.Yi0)',s,;\,,'!.'r' 
... 

x,arninof 	'trip tvotilc; ;Appoint examineis 

setters Akith the ;Approval (AI the 'iliee-Chancellor, 

tfitt The controller of eXaminations shall 

folloAA:ing functions, nameks.,--- 

(a) .i...Litet the eNaill 1.1ati On papers set and pt--„-par,, 

imnfidential material from the paper :3c:fir-yr:a 

exanliners of 'various examinations l-tefne 

start ofeach Semester E.-on-M.-wimfl. 

lit 	orgarnze and conduct he examinarion at 

evaluation of the nildsterrn and end-sernest 

activities. The at Opl»-tion of ‘,:-eightage fOr rrn• 

term examination and assessment shall be thin-

per cent and the end semester examination sh;,, 

be ste‘tenty percent The mich-tenn assess-me; 

17te stippleotizVed by assgnments, pt 

etc. for a theory tioairise t.anh, weightaac rf f in 

per cent.. .For a praei.ical cour-se, thirty Crp cei 

AA•eightaiot-,: 	ei-,-en for internal e,„aluar.to 

and sevent'A-  Per cint shall be given for end 

semester examination d the end 01 

liernester, the Head of the departmer,1 

forward to the (Amu-oiler of Examination, dit 

consolidatoci marks; f'or the tit ickerm act"„  

or!2anize Centrai e', aMation of end-SCM:Siei 
tabt.ljalon and dechiration o; 

resulis. 

d'i consider the individual representation of sue 

dent about e',taluation and take the reini:Thai 

action as recommended b\ the examination 

coinroun..:c. Tice examinatoit cOmmittee 	ti 
h3v?-2, 	s- y;- -a•i• 	 1.110 rault 'In 

i'he' deC.L;ton ,r )1 Or 

norrkinnicln sonirnituess 3hA be 
ctildent. shall apply rot-  the 'same on a prescriix-i.i 

Pmforma along. cc 'tti-t the evaluation 
prect-thedos ttie I n 	Poustuuuuuetotsnr  
onh,- for thz- e»d Semester Examination An 

st:,:ven daps front 	dote-ni dean- NE-tin 
of 

inaintain the sei,:rec \- anti conlirientaalitx of ;he 

paper setters arid 	 and contideni to t  
miateri, anti l.-Ae the eusochar 

ans ()ter fun,: 	n 	 the 

1.2.113ilcdiOt or 	 (ilk' s;i3ttp.c.s 
,CZoe3sificatio”, 	 1” The Sercwst'..7: 

	

lode: Pt'tt, shall 	4...ak- fflated ,,s1 the 
it' status and per.,..i.entag.:-, (“' 

titlieCkS 	 rIs  

:...meset herftArmanoc 

I otai 

2, 252;OaOt  15 	 07525 IOnS'. 

" ‘•• F. • "•'• 	 ha 	7')g 

It'CirOtOteS 



‘te 
0.61:vs: 

t2 	:•aJii.s 16;..  the 

	

The falz...! 	 oe 	sstic3Cfp., 

VC •;.3i.1 ...:ent 	more. 

CN of sits:„. per 	yri:7..re 

than t era five per 

'14ecr.riclCiass, -.7.?3, of City 	cer:i c miaer. 

en.: 

CirJss, 	(..orLy peJ.  

Itti,-y  par 

Us.•;. 	Utif 	 The, acl.in 

deemed is unfair caeaas practice snailc spec:int....6 1:.? 

the /s cadtmi 	and procedure fix' dealing With cases 

of ..aspe.d or Dlietz_ed et.  reported use cf unfai7 racat 

practice shill also be approved by the Academic Cotinc.iJ. 

(2) ik!! cases .cegarding reported use of unfair 

meats practtJ:cs it toe examination shah be plJiiced hetare 

the Unfair Means ScruJlin. Corninittee!s appoiuted by the 

Vice-Chancellor. The Unfair Means Scrutiny Committee 

shah girt its decision in individual cases, and recommend 

penalties, ifan in such ease,'. o the Vice-Chancellor, whosc 

decision 	j-mul. 

	

I 	 Degree 

shah be awarded to a saident if he has earned a inirnirt 31 

1W1) hundred twenti.... eight credits as spe,:sitied c.each 

degtee progimn subject to break up and i.omptalsor 

tt,erein: 0.:..iwever, a St;10411: Vilay registei 

subjeeis lead:nig tc a maximum C4Cst) 

in the elite 

ts2) 	student 

L.Ig.ister IT those cours.fs 	 .f.t.nat 

te: 	thv 	 t>! the i-JakCJ,:ilia.• 
• 

U--1) 	 be 4:3t 

inafks and ten rnar:..s snailbeassiaried fJear 	
V:" Cri a 

er.ti-sernestgr ex.anaination.shai1 Path.J. 

hours atifation for .ae.,.trity inarks. The .,:ocal 
	 . 

yaps sr.at be DilF; 

(2) •••:0-Cal!, i'ra,...:Ica!Paptis (Cede: :1'T 

1•..e 	asse2,s.frient -for titidyJaci- ...:it 

fer 53 -'en 	I.)er cerJ 

(5) Tht examinations for 
J:Jlon‘a 

here snail be assessment of - Praf.i. j.: 

Reports be a duly constituted BGard. 
after sixth semester she assessment -,KJ11 uajor-Jg 

e.xamination. 

j The tc..I.d.1 credits in alt scheme of Examlnations 

B Tech. ptograrn up to eiglt..11Seirle.it tt be: 

aed tie r.lenotnina(or for calculation as a vei af,e 

result 	
two hundred twiary eighi oredits. 

t'5) Tiart Practical 1 rainir4 after fifth and su..th 

ar :1 the minor and major projects are rnandater:.; . 

P 	fit. (..andidates sec4r1n1. a 

tacit: eight credits shia'd he de arch ti ha 

lacatr. qualified the 23. tech final(-:.;xaminatiort, pro•-icied they 

have rit.t skipped or disqualifie,
d in move than fear credits, 

in Cort or Allied Engineering or applied sciences 
ana 

(7) 	
srje to earn credit in any course Of SLit*-Ci., 

student houts( ,
aarn a minimum tort: as cent marks in 

ftiternal assesincat: and and semester ex.arninittlGo 

he 	 ol the Act, the Statutes 

an5 	
t..).JtiiJaarJoas, he Aher administrative iSSUCS. StiCh af. 

•;-..;.:aminations, other intlipract:ics, +laic 

ex.a.mmution .i'orras, issue at duplicate 

(jJ..grees 	
and any other maOer conner Vd ‘yith 

he
ciafl be dealt as per the 2ti:J.t.elic,,n 

tor 

pss-e - 13r 	l me 
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Delhi, the 200-, IN:.) ,„.3-nbe1 

2.o64ivAbia..,at A 	 !ri 	r ,:,:eof the 	rfirfc.d by We 

atilt: le 	cx,ostitution of India read with the Governmen 11iii, ri instr:y of 1-1,Dthe Affairs Noti tiati on  

al6S-D1-1,--IF:), dated 24-9-1968: the Lt Governor of ationa I Capital Terri tC.:1-;olUellil. with the approval c.',F 	Deparvnent 

Administration, is pleased 

it make the Recruitment Rules in the •-lslc,fiedule hereto anne.%ed, regarding the. method aruidTlent acid 

qualifications necessary for the appointment to the post of Technical Assistant, Worksh(..,) Adendant and 

	

Laboratory Attendant under the Directorate of l,calnirni and Technical Educailon, Govimunent 	01' 

Delhi, and 

to cancel the recruitment rules fcv me post 01 Lab Assistant:. ,l`-.:orks,hcyc.,  •tdai c.d Laboc;,dondam ry 

litrc.tc,rite, ofi'ra 'Mini', and cechnical Edo :ion earlier notiflt',:d vide notlfkation 	IL ( i 

1):  dated 14-5-68 and I. 2t 54t R2-1; II dated 2- 

'±:tule2 	the 	 6 

	

donate Tning end levI fAlcat 	 GT of NW 

NaiTte 	 :lass ificatiCil 	P);;Arid Vv I 	 Jberlefi of 

the 	 r,r,)sts 	 and Gi-ade. selection 	 ;:,.(idec.i:-/cal-f, of service 

Pay,  Pay 	post or Nko 	 admissibie: 

SCL!,e 	'.;efetion 

:lost 

	

Techni.-„al 	i;‘.l.e. 	 GCS, Ciroiip 	As. 52O 	Non- 	IS 	7 years, 

	

istarii,: 	 '(.7,1" Non- 	.2.01M.1 	Seleci-.....J-- 	Relaxable :Or ,(1.11o'..,-,:. 

GitzetteciN!- )vN. 	:,_-- rade II --. 	 servanisSE;13`i CC 

l'Airliserial 	..:::.:::4(...,. 	 ..:,:-; per instrucT.ioi., s 

by the  

no tir.-!..::-. ko 

d,e.Wnat old '00cr 	14 	(03110 0, 	''•A;; 
, 

OLIU if tb tor 
nresonbeo 01 Ci I 

tao. :31 

- 	• 	. 
r t01 	CO. Llttt. 
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